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Resolution passed by Federation of Indian

Chambers of C and Industry

8157. SHRI ANBUCHEZHIAN : Wiil
the Minister of COMMERCE be pleased to
state :

(a) whether it is a fact that the Federa-
tion of Indian Chambers of Commerce and
Industry have urged up on Government
for the abolition of export duties ;

) if so, the reactios of Qeovernment
thereto ;

(c) what are other points of the resolu-
tion ; and

(d) the steps taken by Government on
these racomymendations ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) and (b).
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Yes, Sir. Some raductions
duties have already taken place.

c) The resolution also suggested incre-
ase in the level of cash assistance and
gramt of tax comoessions and credit facilities
for exporters to restore the competitive
strength of Indian export products follow-
ing devaluation of pound sterling.

(@) The Government reviewed the con-
ditions of competition faced by Indian
products i8 oversecas markets and have
taken suitable steps to increase cash assis-
tance on selected products, to grant tax
copcossions for export marketing and
cheaper credit facilities for exparters.

Fnisten Answers

in export

Closure of Textile Mills in Segth

8158. SHRI ANBUCHEZHIAN : Will
tha Mimister of COMMERCE be ploased
to state :

(a) whether it is a fact that he had a
meeting with the TFextile Commissioner,
Bombay to coosider ways fox preventing
the threatened closure of 19 textile Mills in
Coimbatore and Tiruchi ;

(b) if so, the matter discussed ; and

(¢} the steps taken to prevent the
closure of textile mills ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) o (c). The
threatened closure of textile mills in the
South has been engaging the attention of
Government. Seme of the measures taken
which should assist averting the closure,
are.: downward readjustment in the rate
styucture of excise duty on some varieties
of cotton yasn, abelition of dyty on hask
yarn upto 34 new French counts, special
efforts by the Cotton Textiles Expert Pro-
metion Councit to find outlets for cotton
yarn in foreign markets so as to relieve
pressure of accumulated stocks. Further,

a Committee has recently begn set wp o
examine and reccommend measures for
enabhng the textile industry to secure
Wsger fimancial accommeodation from com-
mercial banks inter alia for working capital
requirements. Some of the problems of
these mills cancern the State Government
and are receving their attention.

Tado-Iran cofaberation Scheme

8159. SHRI D. N. PATODIA :
SHRI B. BAPUR :
SHRI CHENGALRAYA NAIDU}

VAISAKHA 3, 1098 (S4K4)

SHRI B. N. SHASTRI:
SHRI R. R. SINGH DEO :
SHRI HARDAYAL DEVGUN :

Will the Minister of COMMERCE be
pleased to state :

(a) whether it is a fact that India and
Iran are planning to collaborate with each
other in setting up a number of industrial
projects in India;

(b) if so, the iodustries which are like-
ly to be set up under the Indo-Iranian colla-
boration scheme;

(c) whether the experts of both the
countries propose to exchange visit for this
purpose; and

(d) if so, the progress so far made in
the matter ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) :@ (a) During
talks between the representatives of the
twa countries in Tehran in November, 1967
questions refating to industrial and econo-
mic cooperation between the two count-
ries were discussed. As a result of these
discussions, ten industries were identified
in respact of which cooperation between
the two countries was considered feasible.

(b) The ten industries identified were
Railway Wagons, automobile ancillaries
and spares, textile machingry spares, Forged
hand tools, wire-ropes, sewing machines,
pesticides, dextrose, baby foods and sponge
iron.

(c) and (d). Some Indian parties are ex-
ploring passibilities of collaboratioa vis-a-
vis the above industries. Representatives
of two countries are expected to mogt after
some time. to review the progress made.

Export Promotion Pregramme

8160. SHRI D. N. PATODIA ; Will
the Minister of COMMERCE be pleased to
state :

(a) whether it is a fact that proposals
to step up exports to the neighbouring
countries have been fmaliseds

(b) if not, when the decision is likely
to be taken;

(¢) whether it is proposed to send
business executives to the countries of
Europe, South-East Asia, North America
and South, Amesica t¢ study market condi-
tions there; and





